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"IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
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1. The Telecem District Manager, b
Kurneel. ‘ e

2. The Director General, T “
Dept. of Telecemmunicatiens, :
Sanchar Bhavan, 20, Ashek Read,

New Delhi-110 001.

o

3. The Unien ef India, Rep.by
its Secretary, Min.ef Communications. !

New Delhi, ‘ l 4. Respendents.

Ceunsel fer the applicant : Mr. Krishna Devén

Ceunsel for the respondents : Mr. N.R.Devaraj,.sr.CGSb.

CORAM:

THE HON’BLE SHRI R,RANGARAJAN : MEMBER (ADMN.)

THE HON'BLE SHRI B.S. JAI FARAMESHWAR : MEMBER (jUDL.)
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Nene for the applicant, Mr.N.R.Devaraj, learne@ ceunsel

for the respondents,

2, The applicant was appeinted as Telephens Office Assistant
en 2~6-82, He qualified in the departmental examinatien fer promqtii

to the cadre of Phene Ipspector in the year 1990. The applicant =~ {

underwent theeritical training and practical training for twe menths

and he was appeinted as FPhene Inspector en 14-12=-90. e

3. This application is filed fer a declaratien that he is
entitled fer the benefit ef ceunting the peried spent en training
frem 16-04-90 te 15—1&*°0 gs duty and censequentizl drawal ef
increment ip themonth of April 1991 and fer re-fixatioqzsﬁyk’l

accerdingly with censequential henefits. ‘
1

4. The training peried is te be ceunted for purpese eof drawal
- L

of increment. The learned standing ceunsel fer therespendents alse

b Lo ) |
stated that Lbhw similar directions&ilready-gfibegn given inether OAas.

! f
5. In view of the abwve, the respendents are &irected te grant
= ,

the increment %ff the gpplicant as above and pay;the arrears, 1if any,

that sccrued ep that basis within a peried ef théee menths frem thef‘l

date of receipt ef a cepy ef this erder. Ne cests.
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